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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 14.10.2022 (FRIDAY) 

     COURT-IV 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, 

Member (Technical) 
 

     

   For Hearing 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 830 of 

2020 & I.A. No. 

3162 of 2022 

 

  

Suchi Paper Mills Ltd. & Ors. 

Vs. 

Ashish Gupta 

Resolution Professional in the Matter of 

Anush Finlease and Construction Pvt. 

Ltd. & Ors. 

 

Nikshubha Sethi Suresh Dutt Dobhal 

Mehak Khurana-R1 

Aashish Verma-R2 

Suresh Dutt Dobhal-

R3, R4 & R5 

Aashish Gupta-RP 

2.  Comp. App. (AT) 
(Ins) No. 991 of 
2020 & I.A. No. 
2706 of 2020 
 

Asset Reconstruction Company (India) 

Ltd. 

Vs. 

Uniworth Textiles Ltd. 

 

Abhirup Das Gupta Anindita Saha 

3.  Comp. App. (AT) 

(Ins) No. 890 of 

2021 

Damayanti Tea Industries  

Vs. 

Bochapathar Tea Estate Pvt. Ltd. 

 

Abhinav Goyal  Subhro Sanyal 

4.  Comp. App. (AT) 

(Ins) No. 1027 of 

2021 

 

 

Small Industries Development Bank of 

India (SIDBI) 

Vs. 

Vijender Sharma 

 

S.S. Ahluwalia Pardeep Dahiya-R1 

5.  Comp. App. (AT) 

(Ins) No. 410 of 

2022 

 

Raj Kumar Sahni & Ors. 

Vs. 

Dilwara Leasing and Investment Ltd. & 

Ors. 

 

Paras Mithal Abhijeet Sinha-R1 

Rishi Sood-R2 

 

6.  Comp. App. (AT) 

(Ins) No. 579 of 

2022 

 

Export-Import Bank of India & Ors. 

Vs. 

Maneesh Pharmaceuticals Ltd. 

 

Palak Nenwani  Kumar Anurag Singh 
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02:00 PM 

After rising of Chennai Bench 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 
 

For Hearing 

7.  Comp. App. (AT) 

(Ins) No. 767 of 

2022 

 
(PH) 

 

Jalesh Kumar Grover  

Resolution Professional  

GPI Textlies Ltd. 

Vs. 

Aggarsain Spinners Ltd. & Anr. 
 

With 

Abhishek Anand  

8.  Comp. App. (AT) 

(Ins) No. 817 of 

2022 & I.A. No. 

2260 of 2022 
 

(PH) 

 

Sumat Kumar Gupta 

Vs. 

Aggarsain Spinners Ltd.& Anr. 

 

Rajansh Thukrai  Himanshu Vij 
Surjeet Bhadu-R1 
Abhishek Anand 

Karan Kohli 
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